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Number of Adivasis in Employment
in West Muddidih and Jagta Colliery
of B.CC.L.

2033. SHRI A. K. ROY: Will the
Minister of ENERGY be pleased to
state: :

(a) decrease in the number of Adiva-
sis in employment in West Muddidih
and Jagta colliery of Area No. V of
B.C.C.L. in Dhanbad district in the last
5 years with year-wise break up in de-
tails;

(b) whether it is a fact that most of
the Adivasis were driven out by the
muscle men there who do no produc-
tive work and do money ending re-
maining on the roll of the BCCL;

() whether it is a fact that Shri K.
‘B. Saxena, IAS now labour Secretary,
Bihar gave a detailed report oa this
in 1975 while as Deputy Commissioner
there; if so steps taken thereon;

(d) whether the local officers of the
BCCL of the Area No. V are captive
in the hands of the musclemen or in
¢ollusion with them; and

(e) whether the Government propose
making a through probe into the affairs
of ine Area No. V of the BCCL?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VI-
KRAM MAHAJAN): (a) to (e).
Information is being collected and
will be laid on the Table of the House,

wrte Ae o B8 gReRiA B
2034. 3 wEiw g :
st wwr wiew

T gaAT W wAww wdY ¥
TAH FY FO wGT

(%) 7 2w & gvfror gt
B gL g vqriue i s 1
SEE  F@E % faarade §

(@) FTEw THIX F g FE
wfer YR aX ST g ;

() =& wwre & ngdr W and
3t g¢  femar g feg s &Y
#WTEAT g ; WK

(7) afz gar g R T ™
FHFT FT T FHeAd (6T o0 H)
grmEar g 7

T W KET Harew § g
(v e & qwo W) : (7)
Tt § PR geew e e
T W oA T frarode adf
g1 wnfter &al ¥ adw™ geawm
FEI gTO AT W AT 9T W
W FAE A1 AL FWET FE A
“gde-1" F wieaw ¥ ®YT FEmv
AT

(@) "swie-1" ¥ mewm X

TRAT  FEIT & g Wi
sTfTat  #1 saqRr feqr e .
(m) #re (). geeww Fav)

F forg “gwae—1" FT SeEW FF A
Wy dare &y or @ ¥ gEer
wieagH €6.q F¥ P, Sar B
IUHSAT WIT FIYT  Irafgwams| q¢
fade whm

Alleged violation of Company Laws
by Companieg of Birla Group

2035. SHRI SWAMY INDERVESH :
SHRI RAM VILAS PASWAN:

SHRI RAJESH KUMAR
SINGH:

Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether a number of companieg
owned by Birla Group are defaulting
company law regulations in respect of
submission of company balance sheets
within & statutorily deflned period
after end of finencial year;
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(b) if so, what are the names of
such companies; and

{c) what action Government have
since been taken against such defauilt-
ing companies?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKAR): (a) to (¢). The in-
formation is being collected and will
be laid on the table of the House.

Setting up of a Ceniral Roard for
Distribution of Power

2036. SHRI G. M. BANATWALLA:
Will the Minister of ENERGY be pleas-
ed to state:

(a) whether Government are consi-
dering any proposal to set up a Central
Boarq for distribution of power;

(b) whether any such proposal was
mooted at the recent Electricity Minis-
ters’ Conference held at Delhi;

(c) the details of the proposal; and
(d)y when the Board expected to bhe
set up?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) There is no
such proposal under consideration of
the Government.

(b) to (d). Does not arise.
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Plang for Exploration of 0il

2038. SHRI D. M. PUTTE GOWDA:
SHRI H. N. NANJE GOWDA:

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to stale:

(a) what are the plans taken or pro-
posed to be taken to explore wil finds
in India;

(b) whether private gector is propos-
ed to be collaborated; and

(c) if so, the details thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. C. SETHI): (a) Both ONGC
and QIL have drawn up plans for step-
ping up to the maximum extent their
efforts for oil exploration and produc-
tion in the country. In on-shore, ex-
ploration work is to be intensified in
Assam-Arakan, Krishna-Godavari and
Cauvery basins. The pace of explora-
tion in Cambay Basin will be maintain-
ed. Exploration in West Bengal, Ganga
Valley, Himalayan foot-hills, Rajasthan,





